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WELCOME TO PARLIAMENTARY DELEGATION
FROM CROATIA
MADAM SPEAKER: Hon. Members, at the outset, I have to make an
announcement.

On behalf of the hon. Members of the House and on my own behalf, I have
great pleasure in welcoming His Excellence Mr. Luka Bebic, President of the
Croatian Parliament and the Members of the Croatian Parliamentary Delegation
who are on a visit to India as our honoured guests.

They arrived in India on Saturday, 6™ March, 2010. They are now seated in
the Special Box. We wish them a happy and fruitful stay in our country. Through
them, we convey our greetings and best wishes to His Excellency the President,

the Parliament, the Government and the friendly people of Croatia.
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11.01 hrs.
REFERENCE BY THE SPEAKER
International Women’s Day
MADAM SPEAKER: Hon. Members, today is the International Women’s Day, a
day to celebrate and honour achievements of ordinary women in their quest for
equality, justice, peace and development and highlight the needs and concerns of
women on national, regional and global agendas.

Gender equality and women’s empowerment are fundamental to the global
mission of the United Nations Organization to achieve equal rights and dignity for
all. These ideals so firmly rooted in our democracy are enshrined in our
Constitution. In recent decades, much progress has been made but even today
nowhere in the world can women claim to have the same rights and opportunities
as men and they still face inequality and marginalization. A great deal more needs
to be done to end this discrimination.

Even in this first decade of the 21* century, we find women still have less
access to basic healthcare, education, employment and decision-making.
According to UN statistics, growth in female secondary schooling results in
growth in economy; yet girls are often kept from receiving education and are
being denied benefits of inclusive growth and development. Maternal mortality
remains unacceptably high. Female foeticide, dowry deaths, honour killing of girls
and the growing violence against women is a cause for serious concern as we find
majority of the disadvantaged women living lives in close proximity with their
oppressors and perpetrators of crime.

There is an urgent need to address these disparities and aberrations and
shape public opinion and perceptions so that women have freedom to define and
achieve their full potential and live purposeful lives. The theme for International
Women’s Day, 2010 is “Equal Rights, Equal Opportunities: Progress for All.” The

protection of women'’s rights and their empowerment is a shared responsibility of



08.03.2010 9

the Government, social organizations, the civil society in partnership with the
media. Let us rededicate and reaffirm ourselves to this task and collectively strike
to make gender equality and women’s empowerment an intrinsic part of our

development agenda and policy.
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3 dels PAR (BTN : feheT HBIGAT, 89 AfSel AREV et & aeiHeT
W H fRg & 2| g9 Afearsit & fa-id T80 gl ... (ragm)

11.05 hrs.

At this stage Shri Shailendra Kumar, Shri Ghanshyam Anuragi
and some other hon. Members came and stood on the floor near the Table

.. (cgaym)

MADAM SPEAKER: Q.141.

Shri Hasan Khan — Not present.
Q.142. Shrimati Yashodhara Raje Scindia.

... (Interruptions)

LAY FqRISAT : MY o I9g 10|
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(Q. No. 142)
it Tenert o RS ¢ AT sreger wEG, omwt iRy wifge faaw wR # amud
A AU 3R [ Aige FiFal DI quTg <A1 el gl .. (aer)
e SIS : TYAIE, AT AT 9] S8y

... (aar)

AT WA © 37T FelHey e Y|

SHRIMATI YASHODHARA RAIJE SCINDIA : In reply to my question regarding
the STPI the Minister has said... (Interruptions) Through you, Madam, I would
like to know whether he is ending this scheme in favour of promoting SEZs so that
this will compel companies to move to these SEZs and if that is true, and as SEZs
require large infusion of funds, States like Madhya Pradesh where indicators show
that large funds are not available, will you encourage these States by extending
this scheme, that is if it is closing. Can the Government give more rural centric
States like Madhya Pradesh excise and income tax rebates like they have done in
Uttrakhand and Himachal?

SHRI SACHIN PILOT: Madam Speaker, the STPI scheme is currently
functional in 51 Centres across India. Out of these 51 centres only seven of them
are in metro cities and the rest 44 are in tier-II and tier-III cities. There is an STPI
centre in Madhya Pradesh and Indore. There are two further planned in Gwalior
and Bhopal. Madam, there is no proposal of ending the STPI scheme as such but
we are looking at advancing the IT sector into the rural areas of our country,
especially in smaller towns and villages. There is a great talent pool available in
smaller towns and villages and we are encouraging State Governments to come up
with proposals. As and when we receive proposals for having investments in the
STPI centre, we will take them up. We are encouraging even the private sector to

have dual BPOs in the rural areas of our country.
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sacht ToneRT v Rt ¢ orewer wRIeET, # omue AeIw W OHA O A R ¥ 3 W
FARMp®e AR § i ALY Yo¥ § Ig BifelT 2 f6 2012 § gaienEg &1 Ao §3
B arell Bl

AT IR T B WU H A QT Al g B T Sae @l fan 2 6 smuet whie
wRel TRATH § S Weblele BN R T Y& U BT Jdhde YRAT FIRIET 8, O dhds
oRem Tied B W URae & forg fre 27 ggdl o gaddienE W FaRfhaed § § &R

fohy vt RIS & Fey H 9d1v|

SHRI SACHIN PILOT: We have requested for the exemptions in the taxes on
STPI to be extended. We are still pursuing with the Finance Ministry. As far as
the encouragement to rural areas is concerned, there is no specific package as such
but there is a mission of national skill development under which the Department of
Information Technology has been given the task of training 10 million people by
2022. We are working very actively in ensuring that. Through the societies of the
Department of Information Technology we are able to train young men and
women in rural areas. There are currently 2.3 million people employed in IT
software sector and 1 million people in the hardware sector. I think what is
important is to understand that for India to retain its frontier role in the IT sector
we have to start focusing on the rural masses of the country. Because of the cost
advantage now even the private sector is looking at moving into tier-II and tier-III
cities. The Centre for Advance Computing has an aim of training 3,35,000 people
over the next 12 years. I think I would encourage the State Governments to come
forward and give further incentives to the large private companies so that they can

come forward and invest and move away from the big metro cities that has so far

been the trend.E


Rep133_3
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SHRI PONNAM PRABHAKAR : As the House is aware, Hyderabad in Andhra
Pradesh has emerged as one of the most attractive investment destinations in
Information Technology by attracting a large number of L.T. professionals and
thereby providing employment opportunities. Hyderabad has become the I.T. hub
and many people from the backward areas with their high professional skills in I.T.
are going to Hyderabad for employment opportunities. Due to this, cities are
developing more and more and the rural area population is suffering very much...
(Interruptions)

Madam Speaker, there are many far-flung areas in the backward districts
like Karim Nagar in Andhra Pradesh. Not only Karim Nagar District, but also
many districts in the Telangana Region in Andhra Pradesh are lagging behind in
having proper educational institutions of high quality and the investment in the
L.T. related sector.

Madam Speaker, now my supplementary question to the hon. Minister of
Communications and Information Technology is whether the Government is giving
any preference like incentives and special packages to the I.T. professionals especially
the SCs/STs and BCs to come forward in establishing educational institutions of
high quality and the investment in I.T. sector to develop the upcoming cities, towns,
remote and far-flung areas in the backward areas like Telangana Region
in Andhra Pradesh to improve the overall growth and economy of our
country in the remaining Eleventh Five Year Plan.

MADAM SPEAKER: Hon. Member, ask your question.

SHRI PONNAM PRABHAKAR : I would like to know whether the Government
is giving any preference in backward areas.

SHRI SACHIN PILOT: Madam, while it is true that Andhra Pradesh has been
one of the States where a large IT sector development has taken place, the
Government does not specifically give subsidies for investment in higher learning
education in IT sector... (Interruptions). But the Department of Electronics

Accreditation of Computer Courses and the Centre for Development of Advance
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Computing are trying to train people belonging to poor societies and our focus has
been to shift away from the large metro cities. For example, there is a C-DAC
Centre in Hyderabad and there are 47 such Centres in 16 States which have been
developed on a PPP mode.

Madam, the formal part of education is with the Ministry of Human
Resource Development but in terms of giving diploma courses in skill upgradation,
in capacity building and ensuring that people have the requisite computing skills to
be able to give valuable contribution to private companies so that these companies
can become global benchmark brands. That is the endeavour of the Government
of India... (Interruptions)

SHRI B. MAHTAB : My question is whether investment in IT sector is low
because India’s IT talent is not adequately focused in the domestic market. If so,
what steps are being taken to increase IT services in the country?... (Interruptions)
SHRI SACHIN PILOT: Madam, last year export in IT sector was close to 50
billion US dollar and the domestic market for the same sector is around 13 billion
dollars because of the global slow down economically there was a sharp decline in
the percentage of growth in the IT sector. That is why, we feel we have to
encourage the domestic sector and increase the market share. We are doing
everything to make sure that everybody is able to access the IT services and the
Department of Information Technology has also indicated that 60 per cent of India
does not speak Hindi and English so the DIT has now made sure that the fonts of
all the 22 official languages can be down loaded free of cost so that people who do
not speak English and Hindi are able to access computers and are able to work on

the computers. That is one way of accentuating this domestic demand in the IT

sector. E
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SHRI S. SEMMALALI : Sir, today being International Women’s Day, I would like
to raise a specific question to the hon. Minister relating to working women in the
IT sector... (Interruptions)

I would like to know whether the Government would enforce strict rules
and regulations for compliance by IT corporates to provide security to women
employees and also insist on not employing women during night shifts in view of
untoward incidents happened sometime back... (Interruptions)

SHRI SACHIN PILOT: There are a number of women employees in the IT
sector, ... (Interruptions) particularly in the BPOs where a lot of women are
employed. Throughout the country the IT sector has opened up opportunities for
employment of women like never before... (Interruptions) The protection and
well-being of the employees, whether men or women, is primarily the concern of
the companies under the State Government as law and order is a State subject...
(Interruptions) We are encouraging the private companies to have enough
resources for the welfare of the employees so that the interests of the women are

taken care of... (Interruptions)
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(Q. No.143)

SHRI P.T. THOMAS : Madam, Speaker, the State of Kerala has been famous for
spices. The reply of the hon. Minister shows that the export of spices has increased
considerably in the range of 4, 70, 520 tonnes valued at Rs. 5.390/- is a welcome
step. Even though the export is increased... (Interruptions) I would like to point
out an alarming situation in which our farmers are facing. At the time of
harvesting all agricultural as well as cash crops are getting very low prices. It is a
new trend in which it is purposefully designed by the traders who are controlling
the market. Madam, my question is whether the Government will take some
revolutionary steps for helping the farmers?... (Interruptions)

I would like to know whether the Government will take some steps for
helping the farmers specifically during the harvesting season. I would also like to
know if the Government will consider giving some stimulus package to the spice
processing units which will procure our own raw materials i.e. Indian raw
materials? If it is so that will help the farmers in a great extent. Will the Minister
consider my suggestion?... (Interruptions)

SHRI JYOTIRADITYA M. SCINDIA: Madam, the spices industry provides for
the maximum employment throughout the length and breadth of our
country ...(Interruptions)Nearly 30, lacs people are employed in this sector...

(Interruptions)

RISAIRI ¥ | FaTdl §, PUT DR 37T G <IfoQ Al @ RN ... (FaeH) AT FE™

H1 FaTal Hl RoFR ¥ A6fIa 2l..(aaem)  We have been promoting exports and

exports have risen from Rs. 4400 crore to Rs. 5,300 crore, growing at close to 20
per cent... (Interruptions) Similarly quantity also has been growing from close to
4,50,000 tonnes to 4,70,000 tonnes. We are always making sure that the most
remunerative prices are given to the farmers... (Interruptions) We are committed
to that... (Interruptions) In the area of chilli ... (Interruptions) we are close to
about 30 per cent of the world production... (Interruptions) In the area of

turmeric ... (Interruptions)
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We are close to about 80% ... (Interruptions) of world productionE

Productivity is an area which we need to tackle. We must ensure that we get a
greater share of the international market in these products and thereby make sure
that our farmers get a greater amount of produce. ... (Interruptions) In order to do
this, the Government is also evolving a system of Spice Parks. ... (Interruptions)
They are close to about seven Spice Parks today under construction across the
length and breadth of the country from Guntur to Chindwara to Idukki. ...
(Interruptions) The Spice Park at Idukki is going to be operational by the end of
March where farmers will get greater benefits. Moreover, processing will take
place which will lead to more value addition.... (Interruptions) We will move on
to that stage in the near future. ... (Interruptions)

MADAM SPEAKER: Only the hon. Minister’s statement will go on record and
nothing else.

(Interruptions) ... ~
MADAM SPEAKER : The House stands adjourned to meet again at 12 Noon.

11.21 hrs.
The Lok Sabha then adjourned till Twelve of the Clock.

* Not recorded
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12.00 hrs.

PAPERS LAID ON THE TABLE

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND
EMPLOYMENT (SHRI HARISH RAWAT): On behalf of Shri Mallikarjun
Kharge, I beg to lay on the Table:-

(1) A copy of the Annual Report (Hindi and English versions) of the National

Instructional Media Institute, Chennai, for the year 2008-2009, alongwith Audited

Accounts.

(2) A copy of the Review (Hindi and English versions) by the Government of

the working of the National Instructional Media Institute, Chennai, for the year

2008-20009. ... (Interruptions)

(Placed in Library, See No. LT 1765/15/10)

THE MINISTER OF RURAL DEVELOPMENT AND MINISTER OF

PANCHAYATI RAJ (DR. C.P. JOSHI): Ibeg to lay on the Table:-

(1) ) A copy of the Annual Report (Hindi and English versions) of the
National Rural Roads Development Agency, New Delhi, for the year 2008-
2009, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Rural Roads Development
Agency, New Delhi, for the year 2008-2009.

(2)  Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (1) above.

(Placed in Library, See No. LT 1766/15/10)

(3) A copy of the Annual Report (Hindi and English versions) of the Mahatma

Gandhi National Rural Employment Guarantee Act, 2005, for the year 2008-2009.

... (Interruptions)

(Placed in Library, See No. LT 1767/15/10)
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THE MINISTER OF SHIPPING (SHRI G.K. VASAN): I beg to lay on the

Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-

section (1) of Section 619A of the Companies Act, 1956:-

(1)  Review by the Government of the working of the Dredging Corporation of
India, Delhi, for the year 2008-2009.

(1)  Annual Report of the Dredging Corporation of India, Delhi, for the year
2008-2009, alongwith Audited Accounts and comments of the Comptroller
and Auditor General thereon.

(Placed in Library, See No. LT 1768/15/10)

(2) A copy of the Notification No. G.S.R. 920(E) (Hindi and English versions)

published in Gazette of India dated the 23™ December, 2009, approving the

Visakhapatnam Port Employees (Retirement) Amendment Regulations, 2009,

under Sub-section (4) of Section 124 of the Major Port Trusts Act, 1963.
(Placed in Library, See No. LT 1769/15/10)

(3) A copy of the Notification No. G.S.R. 921(E) (Hindi and English versions)

published in Gazette of India dated the 23™ December, 2009, approving the

Mumbai Port Trust Digest of Pay and Allowance, Leave and Pension (Amendment)

Rules, 2009, under Sub-section (3) of Section 122 of the Major Port Trusts Act,

1963.

(Placed in Library, See No. LT 1770/15/10)

(4) () A copy of the Annual Administration Report (Hindi and English
versions) of the Calcutta Dock Labour Board, Kolkata, for the year 2008-
2009, alongwith audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Calcutta Dock Labour Board, Kolkata,
for the year 2008-2009.
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(5)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (4) above.

(Placed in Library, See No. LT 1771/15/10)
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THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRI JYOTIRADITYA M. SCINDIA): I beg to lay on the Table:-
(1) (1) A copy of the Annual Report (Hindi and English versions) of the
Coffee Board, Bangalore, for the year 2008-2009.
(1)) A copy of the Annual Accounts (Hindi and English versions) of the
Coffee Board, Bangalore, for the year 2008-2009, together with Audit
Report thereon.
(ii1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Coffee Board, Bangalore, for the year
2008-2009.
(2)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (1) above.
(Placed in Library, See No. LT 1772/15/10)
3) @O A copy of the Annual Report (Hindi and English versions) of the
Tea Board, Kolkata, for the year 2008-2009.
(1)) A copy of the Annual Accounts (Hindi and English versions) of the
Tea Board, Kolkata, for the year 2008-2009, together with Audit Report
thereon.
(1i11) A copy of the Review (Hindi and English versions) by the
Government of the working of the Tea Board, Kolkata, for the year 2008-
2009.
(4)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (3) above.
(Placed in Library, See No. LT 1773/15/10)
(5) (1) A copy of the Annual Report (Hindi and English versions) of the India
Trade Promotion Organisation, New Delhi, for the year 2008-2009.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the India Trade Promotion Organisation,

New Delhi, for the year 2008-2009.
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(6)

(7)

®)

©)

(10)

(11)

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (5) above.

(Placed in Library, See No. LT 1774/15/10)
(1) A copy of the Annual Report (Hindi and English versions) of the
Rubber Board, Kottayam, for the year 2008-2009.
(i1)) A copy of the Annual Accounts (Hindi and English versions) of the
Rubber Board, Kottayam, for the year 2008-2009, together with Audit
Report thereon.
(111) A copy of the Review (Hindi and English versions) by the
Government of the working of the Rubber Board, Kottayam, for the year
2008-2009.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (7) above.

(Placed in Library, See No. LT 1775/15/10)
(1) A copy of the Annual Report (Hindi and English versions) of the
Tobacco Board, Guntur, for the year 2008-2009.
(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Tobacco Board, Guntur, for the year
2008-2009.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (9) above.

(Placed in Library, See No. LT 1776/15/10)
(1) A copy of the Annual Report (Hindi and English versions) of the
Cashew Export Promotion Council, Kochi, for the year 2008-2009.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Cashew Export Promotion Council,

Kochi, for the year 2008-2009.
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(12) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (11) above.
(Placed in Library, See No. LT 1777/15/10)
(13) A copy of the Pneumatic Tyres and Tubes for Automotive Vehicles (Quality
Control) Order, 2009 (Hindi and English versions) published in the
Notification No. G.S.R. 2953(E) in Gazette of India dated the 19™

November, 2009, issued under Section 14 of the Burcau of Indian Standards

Act, 1986.

(Placed in Library, See No. LT 1778/15/10)
(14) A copy each of the following Notifications (Hindi and English versions)
under Section 18G of the Industries (Development and Regulation) Act, 1951 :-

(1) The Newsprint Control (Amendment) Order, 2009 published in
Notification No. S.0. 3164(E) in Gazette of India dated the 10™
December, 2009.

(ii) S.O. 51(E) published in Gazette of India dated the 12" January, 2010,
together with an explanatory memorandum making certain
amendments in the Notification No. S.0. 1105 dated 11 October,
2004.

(Placed in Library, See No. LT 1779/15/10)
(15) (1) A copy of the Annual Report (Hindi and English versions) of the

Marine Products Export Development Authority, Kochi, for the year 2008-

20009.

(i1)) A copy of the Review (Hindi and English versions) by the

Government of the working of the Marine Products Export Development

Authority, Kochi, for the year 2008-2009.

(16) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (15) above.

(Placed in Library, See No. LT 1780/15/10)
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(17) (@) A copy of the Annual Report (Hindi and English versions) of the
National Council for Cement and Building Materials, Ballabgarh, for the
year 2008-2009.
(i1)) Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Council for Cement and
Building Materials, Ballabgarh, for the year 2008-2009.

(18) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (17) above.

(Placed in Library, See No. LT 1781/15/10)

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND

EMPLOYMENT (SHRI HARISH RAWAT): I beg to lay on the Table:-

(1) (@) A copy of the Annual Report (Hindi and English versions) of the
Employees’ Provident Fund Organisation, New Delhi, for the year 2008-
2009.

(1)) A copy of the Consolidated Annual Accounts (Hindi and English
versions) of the Employees’ Provident Fund Organisation, New Delhi, for the
year 2008-2009, together with Audit Report thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (1) above.

(Placed in Library, See No. LT 1782/15/10)

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND

EMPOWERMENT (SHRI D. NAPOLEON): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under

sub-section (1) of Section 619A of the Companies Act, 1956:-

(i) Review by the Government of the working of the National Safai
Karamcharis Finance and Development Corporation, New Delhi, for the

year 2008-2009.
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(i) Annual Report of the National Safai Karamcharis Finance and
Development Corporation, New Delhi, for the year 2008-2009, alongwith
Audited Accounts and comments of the Comptroller and Auditor General
thereon.

(Placed in Library, See No. LT 1783/15/10)

(2) A copy of the Annual Report (Hindi and English versions) of the National

Commission for Scheduled Castes, New Delhi, for the year 2004-2005, together

with an Explanatory Memorandum thereto under article 338(6) of the Constitution.

(3) Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (2) above.

(Placed in Library, See No. LT 1784/15/10)

(4) (1) A copy of the Annual Report (Hindi and English versions) of the

National Institute for Empowerment of Persons with Multiple Disabilities,

Chennai, for the year 2007-2008.

(i1) A copy of the Review (Hindi and English versions) by the Government
of the working of the National Institute for Empowerment of Persons with
Multiple Disabilities, Chennai, for the year 2007-2008.

(5) Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (4) above.

(Placed in Library, See No. LT 1785/15/10)

(6) (1) A copy of the Annual Report (Hindi and English versions) of the

National Institute for the Visually Handicapped, Dheradun, for the year 2007-2008.
(i1) A copy of the Review (Hindi and English versions) by the Government

of the working of the National Institute for the Visually Handicapped, Dheradun,

for the year 2007-2008.

(7)  Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (6) above.

(Placed in Library, See No. LT 1786/15/10)
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&) () A copy of the Annual Report (Hindi and English versions) of the Ali
Yavar Jung National Institute for the Hearing Handicapped, Mumbai, for
the year 2007-2008.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Ali Yavar Jung National Institute for the
Hearing Handicapped, Mumbeai, for the year 2007-2008.

(9) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (8) above.
(Placed in Library, See No. LT 1787/15/10)
(10) (i) A copy of the Annual Report (Hindi and English versions) of the
National Institute for the Mentally Handicapped, Secunderabad, for the year
2007-2008.

(i1) A copy of the Review (Hindi and English versions) by the Government
of the working of the National Institute for the Mentally Handicapped,
Secunderabad, for the year 2007-2008.

(11) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (10) above.

(Placed in Library, See No. LT 1788/15/10)
(12) A copy of the Memorandum of Understanding (Hindi and English versions)
between the National Handicapped Finance and Development Corporation and the
Ministry of Social Justice and Empowerment for the year 2009-2010.

(Placed in Library, See No. LT 1789/15/10)
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THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS
AND INFORMATION TECHNOLOGY (SHRI SACHIN PILOT): I beg to lay
on the Table a copy of the Detailed Demands for Grants (Hindi and English
versions) of the Department of Information Technology, Ministry of
Communications and Information Technology, for the year 2010-2011.

(Placed in Library, See No. LT 1790/15/10)
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12.03 hrs.
BUSINESS ADVISORY COMMITTEE
12th Report

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): I beg to present the
Twelfth Report of the Business Advisory Committee.
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12.03% hrs.
ELECTIONS TO COMMITTEES
(i) INDIAN NURSING COUNCIL
THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI V. NARAYANASAMY): On behalf of Shri Ghulam Nabi Azad, I beg to
move:

“That in pursuance of clause (0) of sub-section (1) of section 3 of the
Indian Nursing Council Act, 1947, the Members of this House do
proceed to elect, in such manner as the Speaker may direct, two
Members from amongst themselves to serve as the Members of the
Indian Nursing Council, New Delhi, subject to other provisions of
the said Act.”

MADAM SPEAKER: The question is:

“That in pursuance of clause (0) of sub-section (1) of section 3 of the
Indian Nursing Council Act, 1947, the Members of this House do
proceed to elect, in such manner as the Speaker may direct, two
Members from amongst themselves to serve as the Members of the
Indian Nursing Council, New Delhi, subject to other provisions of
the said Act.”

The motion was adopted.
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(i) MARINE PRODUCTS EXPORT DEVELOPMENT AUTHORITY
THE MINISTER OF COMMERCE AND INDUSTRY (SHRI ANAND
SHARMA): I beg to move:

“That in pursuance of clause (c) of sub-section (3) of section 4 of the
Marine Products Export Development Authority Act, 1972 read with
sub-rule (1) of Rule 4 of the Marine Products Export Development
Authority Rules, 1972, the Members of this House do proceed to
elect, in such manner as the Speaker may direct, two Members from
amongst themselves to serve as Members of the Marine Products
Export Development Authority, subject to the other provisions of the
said Act and the Rules made thereunder.”

MADAM SPEAKER: The question is:

“That in pursuance of clause (c) of sub-section (3) of section 4 of the
Marine Products Export Development Authority Act, 1972 read with
sub-rule (1) of Rule 4 of the Marine Products Export Development
Authority Rules, 1972, the Members of this House do proceed to
elect, in such manner as the Speaker may direct, two Members from
amongst themselves to serve as Members of the Marine Products
Export Development Authority, subject to the other provisions of the
said Act and the Rules made thereunder.”

The motion was adopted.
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(il TOBACCO BOARD
THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRI JYOTIRADITYA M. SCINDIA): I beg to move:

“That in pursuance of clause (b) of sub-section (4) of section 4 of the
Tobacco Board Act, 1975 read with rule 4 of the Tobacco Board
Rules, 1976, the Members of this House do proceed to elect, in such
manner as the Speaker may direct, two Members from amongst
themselves to serve as Members of the Tobacco Board, subject to
other provisions of the Said Act and the rules made thereunder.”

MADAM SPEAKER: The question is:

“That in pursuance of clause (b) of sub-section (4) of section 4 of the
Tobacco Board Act, 1975 read with rule 4 of the Tobacco Board
Rules, 1976, the Members of this House do proceed to elect, in such
manner as the Speaker may direct, two Members from amongst
themselves to serve as Members of the Tobacco Board, subject to
other provisions of the Said Act and the rules made thereunder.”

The motion was adopted.
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12.05 hrs.

(i) ENERGY CONSERVATION (AMENDMENT) BILL, 2010°
THE MINISTER OF POWER (SHRI SUSHILKUMAR SHINDE): I beg to move
for leave to introduce a Bill to amend the Energy Conservation Act, 2001.
MADAM SPEAKER: The question is:

“That leave be granted to introduce a Bill to amend the Energy
Conservation Act, 2001.”

The motion was adopted.

SHRI SUSHIL KUMAR SHINDE: I introduce the Bill.

12.05 ' hrs.

(i) STATE BANK OF INDIA (AMENDMENT) BILL, 2010*
THE MINISTER OF FINANCE (SHRI PRANAB MUKHERIJEE): Sir, I beg to
move for leave to introduce a Bill further to amend the State Bank of India Act,
1955.
MADAM SPEAKER: The question is:

“That leave be granted to introduce a Bill further to amend the State
Bank of India Act, 1955.”

The motion was adopted.
SHRI PRANAB MUKHERIJEE: Madam, I introduce the Bill.

... (Interruptions)

" Published in the Gazette of India, Extraordinary, Part-II, Section-2 dated 08.03.2010
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#it gomw g area (J9qR): ey wRied], I8 R 91 27 .. (FagH) afgen Reded fda

T T A7 ... (1)

3t oie] UHIE (WROT):  3edel Heledl, Afeell Rede fad &1 @ gon? ... (2aegm)

A |9 AN el gY 21 ... (aeT) I8 SN SifeR | |l g7 SR gl ... (Fagr)

12.06 hrs.

At this stage Shri Shailendra Kumar and some
other hon. Members came and stood on the floor near the Table

AN TG TR M (ARR): AeeT HBe], < H Tebell I, Tehell gY IS BT HRIEAR
Wl ST %@l Bl ... (Fag) Tehell I, Thell gu @M UM & BRI g<di, Afgarsli, goFll gd
R ikl & WY TR BIB! -1 R TS Vel 2 ... (M) el Hl T Tebell g4 B

fowior B aral vd FRIERA & RaaT® S Hed So M &I MaeIHhdT 2l .. (eragm)

f&Aie 21.2.10 BT Sclagyie HifedT 3R fiie MfeA & A1egq F SN Fell 21 ... (Faer)
STelie H 270 &7 Tebell ©Y ST fhar 1 Bl ... (FaE) SYR § uiE fdaed @ S e
T gl ... (@Em) S 4 500 fofex Tdhell U S fham TR 21 ... ([(@EH) 39 a8 IX oF A
Thell €, Thell U 3R Tehell PRER DR dTel DRETRAT BT ATl Bl TAT 21 ... (FgET)
AERTE, JTR Uy, RN, fieet!, fAER, AeT Uqwl, ®Hled, ORI Ud 811 M

¥ ... (cgur)

LG HEIGAT : DHddl SIAGd IHIRM A S B & 91 Repre 7 A

...(aaum)

2 THET TRE A : 59 TRE S PREAR PRI dTel Ubs T 8 ... () BB AT 4
g S fpar w8, S o &1 vy gl .. (gaEe)

T AHR A A 2 6 0§ THhelt o, THell g B i &1 HRER AT S e
o9 g8 | el ANl R BRATS B S| .. (ger)

* Not recorded
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M SefREr ad (FARanisn):  sremer Aeledl, # YD 9gd MU § b MU g3 U
3T wE@qyl fau Bl I TR H IS B Al & ... (FYH) I8 e 39 91 Bl [A
g b O 7 SR a9 # Jauve OFuE & W6 W PUlg HERIST Sil ® 313 H
BAfdeRe Tl 9, .. (Faer) A W SH G A 65 M Bl JG W YR Fed § Uh
e IR | .. (FGEF) I 2Weh UK H QX e D FHATHG Fed 9 d IR eAd o
f e 39 W H Fodd oURAEl IR SeriFar dl 399 S "gedl dal @l
QDT | .. (FIYM) AT IR Yo Bl WHR 65 Jadb @AMl B URARI DI D WA <
B! I W B8 B © [P IR ISW B 3Me R S 781 g1 ... (@) SR wae & ™o
aRaRl # RN & I g 8, ST SN BT A9 WHR 1 3nft I e Fegraar T8l &
gl ... (Jagm) Safe ARG & Fe H#A A ST 9ed # HEMieH IsUid S @ SIWHINTT &

gIAIE IR UR Bl b b & IRARI Bl Q- A DU 3R 50-50 AR DU HRAA DI
a1 & fog foF €1 ... (ergem)

MADAM SPEAKER: Only what Shri Jagdambika Pal says will go on record and
nothing else will go on record.

(Interruptions) ... ~

2 TEIHT O ¢ I WBR B AIGTeell, YT DI GBS [P J4T TP IR YT

WRGR A AG DI g & foIg HIF ReR § ... (Fau™) ITd! Sddesl | a3 &8 &

gl ...(TagM) YRITHT & AN HEd © [ I MM & AN NRIER 8 3R 8™ & AR
TEd & 5 Tomes & A RieR € dfed onft 9@ [ & Raems &18 wrarg 7181 g8
gl ...(Fagr) 65 M Bl gog gS | g8l Qs ©e T 7 Al Peldex T, T Yfe e T
3R T & BIg HISAS A-oTHC DT HM Gl ... (FTHM) Tb A1 Ai-d¢ DI F&rar et

T ... (@EE) U TR g, § R ST i gedl el ga| . ([EeTE) S il B

Tferdl # 92l & PIcEd 379 &9 g B ... (TIgm)

* Not recorded
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W gATH § AN & 419 59 He&l B ddb? o a3 A0d 8, o ¥ 3§ T4 B

fFIN T T g1 d1eie o B e Y RIamst ) S T, § ofus Jq1eaq o bl

ATedT g b I8 ARbR B i A ... (@)
A& HSIGAT : 379 Y Y I T DI
... (cgagm)

12.10 hrs.

At this stage Shri Lalu Prasad and some
other hon. Members came and stood on the floor near the Table

12.10Y hrs.

At this stage Shri Mulayam Singh Yadav and some
other hon. Members came and stood on the floor near the Table

N RS e : Hed], § deal dredl § 6 I9 WReR B e RIfd Sie T8 2l
3l a A A1 frdlt TR SR & Rach Pig HRarg &1 T4, T A7 318M & IR
At & RIAT® Bis BRATs B AT 2l 39 Th B IR TSI § Irhf & v 4,500 HIs
e HATS BT TAT @d B @ 8, H SD! [Ta1 BT ... (FqM) 3R I5T ABR B A

&A1 g ... (TIT)

MADAM SPEAKER: The House stands adjourned to meet again at 2 p.m.
12.11 hrs.

The Lok Sabha then adjourned till Fourteen of the Clock.E
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14.00 hrs.
The Lok Sabha reassembled at Fourteen of the Clock
(Mr. Deputy Speaker in the Chair)

14.0Y hrs.

At this stage Shri Mulayam Singh Yadav and some
other hon. Members came and stood on the floor near the Table

..... (Interruptions)
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14.01 hrs.

MATTERS UNDER RULE 377 *
MR. DEPUTY-SPEAKER: Hon. Members, the matters under Rule 377 shall be
laid on the Table of the House. Members who have been permitted to raise
matters under Rule 377 today and are desirous of laying them may personally
hand over slips at the Table of the House within twenty minutes. Only those
matters shall be treated as laid for which slips have been received at the Table

within the stipulated time, the rest will be treated as lapsed.

(i) Need to release central share of funds for Barmer Lift Water
Supply Project to provide water in Barmer and Jaisalmer
districts of Rajasthan

sit gdter Al (AreWR):  WEIGY, WX ANGT &F 9IS Ud Sihe fidl #H, Wil W 80
gferd PRI BT &5 ® ISGl & 916 A b arg Wt 39 &9 § Ul Bl HHI B BRI
YT JiEARN BT 5 I 10 {hailier &I Ugd A= BB U o1 Tsal & | 39 99T &
T B U IoRAE IRBR 7 Irei foToe arex Awells Wioide &1 IR a3 fhar oy
39 &3 B 691 Tidl, ITSAR IEX TG UThRa=-9Rd FHT UR A1 181 D1 39 o1 I Tt
P T A fAoma e arell 1 RW HATAET T I 242 HRIS WY Bl FARIR 59 B
F a8 B B Gl W & ¥ WY 39 g & 31 O U T8 B W 39 AoMT W
3T Tl B TR § 9 SN Pl Imdfed B @ foly dfde F ASA @iy | Al &
AARIT BT W& gU AN JEIHAT IoRA o eSS AR Iad SRIRT SUSE BRI BT
3R fham & uvg 1l T I FNRIN SUeTe el 8 uls © |

e & HIEH W WDR A AR © 6 o aRATSHT & oy 242.56 RIS WY Bl
FRIRT B B F9 AIHR Ihlel T HRaTs o O 39 IRATSHT R S 81 qb |

* Treated as laid on the Table
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(i) Need to take steps to address the problems being faced by civilians in
defence areas of Malkajgiri Parliamentary Constituency, Andhra
Pradesh
SHRI SARVEY SATYANARAYANA (MALKAJGIRI): I would like to draw the
kind attention of the august House regarding the problems being faced by the
civilians in the Defence areas in my Parliamentary Constituency, i.e., Malkajgiri in
Andhra Pradesh.

Sometimes, the Defence authorities are vacating the slum dwellers without
making alternate arrangements. 1 would like to bring to your kind notice that in
the recent past, I have received several representations from the poor hut men who
are living in slum areas for more than 50 years, not to dispossess them from their
houses by the Defence authorities viz., DEO and Sub Area Commander,
Secunderabad. There are also instances where the Defence authorities have closed
down the thorough fares/road passages used by the civilians in areas like Subhash
Nagar, Tirumalgiri and Qutbullapur, etc., without giving any opportunity to the
civilians to explain their grievances.

I request the Hon’ble Defence Minister through you, Madam Speaker, to
kindly ascertain the facts and do justice to redress the grievances of such slum
dwellers and civilians by leaving appropriate instructions with the authorities
concerned in the Defence Ministry to sort out the issues amicably in the interest

not only of the civilian population but also of the Defence.
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(iii) Need to provide reservation to Anglo Indian community in Central
Universities and Central services

SHRI CHARLES DIAS (NOMINATED): The generous framers of our sacred
Constitution recognized Anglo-Indians as per Article 366 (2) as an Ethnic Minority
Community and included Article 331 and 333 to provide reservations in Lok Sabha
and State Legislative Assemblies respectively. This facility is continued and the
Anglo Indian Community is thankful to the Indian National Congress and all other
parties for their support and sympathy to this community. Over a period of time,
the community is suffering due to lack of proper living conditions as most of them are
economically and educationally backward. Many of the educational institutions
established by Anglo-Indians have been taken over by religious congregations
and the community is now being discriminated in these institutions. Many of the
Anglo Indians are living in rented houses as most of them were working in
Railways and regular transfers did not facilitate them to build their own houses.

In the above circumstances, I would request the Government to take
necessary steps for providing special reservation of seats for Anglo-Indians in
Central Universities, job reservation in Central services and also to allocate
houses under various schemes declared by the Government for the weaker sections,
1 would also request the Government to appoint a special officer in the Ministry of
Minority Affairs to study the problems of the Anglo-Indian Community in India and

submit its report within six months.
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(iv) Need to grant sanction to the proposals submitted by the Government
of Gujarat for construction of overhead bridge in Sardar Sarovar Project

ST SAsHa TS (WERTUN): Heled, I[ORIG WRBR 1 WRER AR Uroide & i & fofg
T5 PR I 0F for@ g ad ®or-1 et Fmion, siaves 0 va sRarei & fEior &
H & Ty 8l T 2 | WBHR A AR Bl § [ A€R IR Uroiae & 01 Hrif
D1 WE & Ao & WY |

(v) Need to undertake gauge conversion of railway line between Ratangarh
and Sardarsahar and construct a new railway line between Churu and Nohar
via Tara Nagar in Rajasthan.

$it I RE w4l (T&): oI5, W A9ET 89 g6 (ORM) & IAe-ARaRER X A8
50 fo5. 1. Bleax WU MRS Y-agT BT A TR B9 O &1 ¥ | WS- AaRIER
AR IS X ST 39 &F DI ASAYU N ST ©, $9 X g DBl A H gRaAqT B
@ o ST THT A AN B SN IS 2 | BT 59 ¥ aoie H s@D! 99l qb T8l Dbl s g,
U E | 7 1 39 q¢ BT P IR SOT & | AR Ve d ARG gfe & Aol
&3 2 | Yo goic H BT M &l BT B BRI SdT H BIPT AP & | dchlel ol
H3 HEIGT §RI AR Vel g9l 2009-2010 H FH-AER a1l ARFIR g Xl ST & ¥4 Bl
e @t off SHHT W 39 qoic W DIS YU T fHAr T T | IE "e@ynl N offsd ©
e {0 39 & 1 Sl Ud garil S g Bl aui | AT BRd M e © | 9ad al
N AR 39 &3 & foly ol "E@yul § | AR AT X A AR &/ Ry 7 & geh
goIc | IaI Q1 AN DI WMASA BRI U 9 &F DI M8 Y& B BT HE DN |
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(vi) Need to re-open the railwlay gate No. 93C on Sabarkantha-Ahmedabad
railway line near village Baktapur in Himmatnagar, Gujarat to facilitate
movement of villagers

i wesfie @, diww (WaReie): T8ey, N A9 &8F AERaiel (oR) H reAeEE A
WegerT I TR Yd W8T S SMedl & Ugel 9 & Foki ¥, 9gd QR T
fRRITTR & U U&h JhdIqR Td & STal ¥ I8 ¥ olgd U9R Bl © a8 M9 & 9 UH
YT BT BIed & fRIehl Fax 93-W € | $9 Bk & I W Wadril S SAenR fham
YJ AOGR ©, Al AT WA H B, dol TSl NG ofh? I & | 9 goig I Madidi @& fofg
T 980 SWART BIcH © R I8 HH W HIg gocT 81 g8 © | 3/ X fI9FT 7 s/ @ms
9 HIch dlel IR & QFI R A WSST WK & AN I BT I 98 IR 71 7 et
I8 W AR IHATYR AR B 4R qfRhell & AT BT TS @M 8§ | 3 3 3R &
fF 59 WIcd &1 I A AT, DR &A1 WY IR g1 XA oAsd R TR & FASAYgR
H9X Yol 85 ©, S8l STRd § I8 WIch dg DR @ © IR I Bls oiewd -el § a8l AT
wIes Arq foman mar |, forda Swexady Sre B a1y |
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(vii) Need to provide the due share of water from Ranjitsagar dam allocated
by Bhakra Beas Management Board to Rajasthan to save the standing crops
in Bikaner Parliamentary Constituency, Rajasthan

S oA IM ATATA (SHTR): HBIGY, IORAN H Wdl H WS BFAl bl g4 D (oY

HIES] AR J§e AUSH gRI JIYal Ul 81 QA1 Sff R8T & | Wigs] 1 Jae #usd |

fedie 20 fAamR, 2009 P ICITARR dig (F9714) A IoRAT & TR FT 4.16 AT RAD
art wfafeT < @@ fbar o | quger urt fharl @1 el e A W ik dud & o
fARIaehR SIUTe, WTo[arell Ud BST H bl & Wl Ud TR el ddia 8l %8l & | 37
B! BT B T IR U Bl AT © |

31T 3MMUD HIEHH  B5 WHR $ o GAET F31 § AN HAT g (b GOd TWDR

Tq ISR WRHR b AL TG WM HR AORAM B [HAMI Bl IR Ud T B Dbl
qafg 89 & 991 S1d | 39 9dY H W YR WRBR | I8 W oy © 6 JIger ur @l
e @ Ife feam & Bae gdie Bl € @ Whlde JUar O Yobw, d1¢ 3Mfe &I Hifd
YT MUl Ad g ARG WReR gRI FeiRa HeRye Anelfier & o fuR Iidhids
3TUST BIY A fHAMT D1 Rl Farrar faetaran S |

(viii) Need to construct an over-bridge on level crossing at Jagdishpur in
Jaunpur, Uttar Pradesh to facilitate smooth movement of traffic

N THE RS (ABAITER) 172G, IRIVRA-SIYR I SN TR YR e SIERIGR
H A g XAd HINAT | Iad XA SS9 X B & HRUI G A )b A MISAT A
© 9 N HIfET 980 §HYI T 95 I8dl & | WUER A [ B D HRY UT: NAd HIRAT R
AT BT Sl AR @ ST B & AR 2R H SAT@rra e gar 8 | S Hiii i)
PIHT THT A AR B AT AT B 3 R & |

# 3U HIH I AT XA HA Sl B AT SHGRIYGR A AR 9§99 =g e

EIESI
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(ix) Need to introduce a ladies special train from Delhi to Khurja

SHRI SURENDRA SINGH NAGAR (GAUTAM BUDH NAGAR): My
constituency Gautam Budh Nagar falls in the NCR area (Noida, Greater Noida,
Jever, Dankaur, Khurja) and there is an urgent need for a ladies special train on
Delhi-Kanpur railway line which will cover stations like Dankaur, Ajaypur,
Boraki, Dadri, Maripat, Vair, Chola and Khurja. There is a longstanding demand
for a ladies special train in my constituency keeping in view the large number of
working women travelling in trains.

I urge upon the Railway Ministry to consider introduction of ladies special
train from Delhi to Khurja which will be of great help to the working women of

my constituency and nearby areas.
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(x) Need to introduce an intercity express between Palakkad and
Kozhikode in Kerala

SHRI M.B. RAJESH (PALAKKAD): The Malabar area in Kerala has been
experiencing backwardness and neglect in Railway Development for a long time.
In order to address this issue more train services should be introduced in this area.
There is a long pending demand for an intercity service between Palakkad and
Kozhikode - two important destinations in Malabar. This new intercity service can
be operated without any additional financial burden to Railway. The rakes of
Amritha Express can be used for this new service. Presently the Amritha Express
is lying idle in the entire day time after its arrival from Trivandrum. If the rakes of
Amritha Express is used to operate a new intercity service between Palakkad and
Kozhikode it will be useful for thousands of passengers. Hence, I urge upon the
Government to immediately introduce an intercity service between Palakkad and

Kozhikode.
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(xi) Need to take steps to open Haldia — Paradip internal waterways

SHRI PRABODH PANDA (MIDNAPORE): The internal water ways from Haldia
port in West Bengal to Paradip in Orissa has been declared as one of the important
National Water-ways of the country. The route has been identified as Talcher-Dhamra

stretch of river Brahmani, Geonkhali-Charbelia, stretch of Mahanadi Delta (623 kms.).

9

Geonkhali-Hijli coast canal and Orissa coast canal are the parts of this route.
But till date, no work has been started in the right direction, even the map of the
proposed waterways has not been published. The people and the local administration
are quite in dark in this respect.

Gurudev Rabindranath Tagore, our national poet, used this route to pay visits to
his estate in Paradip. If this route is started, the cost of transportation of goods from
Haldia port to Orissa and vice-versa will be minimized and also the economic activities
of the adjoining areas would get a boost. The whole economic scenario would
change completely.

It would be a good gesture from the Union Government to provide
necessary financial allocation in this respect during current fiscal year.

I urge upon the Union Government to take up the matter without any delay.
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14.02 hrs.
STATEMENT BY MINISTER

Women Empowerment *

MR. DEPUTY-SPEAKER: Hon. Minister Shrimati Krishna Tirath will make a
statement now.

... (Interruptions)
MR. DEPUTY-SPEAKER: You please lay the statement on the Table of the

House.

THE MINISTER OF STATE OF THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (SHRIMATI KRISHNA TIRATH): Sir, Today we are
celebrating the 'International Women's Day with the theme Equal Rights, Equal
Opportunities: Progress for All’. As per 2001 census, women constitute 48% of
the total population. Women as important human resource were recognized
by the Constitution of India which not only accorded equality to women but also
empowered the state to adopt measures of positive discrimination in their favour.
Drawing upon the Constitution, the Govt, of India has engaged in committed and
continuous endeavours towards ensuring all-round well being, development and
empowerment of women. One of the six basic principles of the governance laid
down in the National Common Minimum Programme (NCMP) is to empower
women politically, educationally, economically and legally. Upgradation of
Department of Women and Child Development to a Ministry under the
independent charge of Minister of State for Women and Child Development w.c.f.
30.1.2006 is an important milestone in that direction. In this nodal capacity, the
Ministry has been trying for holistic empowerment of women by reviewing the
laws to removal of gender bias, bringing new legal measures aiming on gender
justice and implementation of programmes to achieve social and economic

empowerment of women.

* Laid on the Table and also placed in Library See No. LT 1791/15/10
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overty is one of the most stubborn of human afflictions and amongst the poor, the
women are the worst sufferers. The Ministry of Women & Child Development
until recently, i.e., 31.3.2008 was running the ‘Swayam Siddha Programme’
which aimed at holistic empowerment of women through the medium of Self
Help Groups (SHGs). Under the Scheme, 69,774 SHGs were formed with 10.02
lakh beneficiaries in 650 blocks. On the basis of the result of the evaluation of
the programme and the lessons learnt in its implementation, the Ministry
proposes to expand the coverage of the Scheme.

As the majority of the women work force is employed in informal sector,
there was a felt need for a scheme which would ensure income generation,
welfare, support services, training, upgradation of skills etc. As a measure to
ensure wellbeing women in the informal sector with emphasis on improving
employment opportunities for women, a Scheme “Support to Training and
Employment Programme (STEP)” was launched in VII Plan which is being
implemented successfully.

Women in 1993, as an apex funding organisation exclusively for the socio-
economic development of women. So far the RMK has disbursed Rs.236.50 crore
to 66,867 SHGs benefiting 6,68,650 women. Impact studies conducted on RMK
beneficiaries have revealed major improvement in the standard of living. It has
also been reported that now more girl children are being sent to schools and that
the drop-out rates have been reduced . There is improvement in literacy among
women beneficiaries. The beneficiaries have been found to have improved in
confidence in running enterprises, confidence in going alone for work, a pattern
of shifting from farm labour to live-stock maintenance, piece rate work, greater
control over income and family decision making. There is also reduction in
domestic violence. It therefore, shows that the micro-finance programme of RMK
for the socio-economic upliftment of poor women through the SHGs is the most
successful one in India. Considering rapid growth in Credit-linked women SHGs,
the RMK is being strengthened by-enhancing its authorised capital.

The Central Social Welfare Board (CSWB) besides implementing a

number of programmes for development and empowerment of women,
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implements Awareness Generation Programme (AGP) which is aimed at
generating awareness amongst women community at large on Rights, Status and
Problems of women in particular and other social concerns. The programme
enables women to organise themselves and strengthen their participation in socio-

economic and political process.

The Government is committed to launch a National Mission on Socio-
economic Empowerment of women under which various women-centric and
women related programmes of the Government will be implemented in a holistic
manner. The focus would be on empowerment of women with a view to
empower them socially, economically, and educationally. The Mission would be
endeavouring to achieve empowerment of women on all these fronts by securing
convergence of schemes/programmes of different Ministries/Departments The
Government also proposes to appoint a High Level Committee to study socio-
economic status of women and. findings of the committee would guide the
Government about the interventions required for holistic empowerment of Indian
women.

With these efforts, we are confident that there will be perceivable
improvement in the socio-economic status of Indian women and gender

discrimination will be a thing of past in the Indian society.
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14.02 hrs.

RAILWAY BUDGET (2010-2011) - GENERAL DISCUSSION
DEMANDS FOR GRANTS ON ACCOUNT - (RAILWAYY), 2010-2011
DEMANDS FOR SUPPELMENTARY GRANTS — (RAILWAYS), 2009-2010
DEMANDS FOR EXCESS GRANTS — (RAILWAYS), 2007-2008

MR. DEPUTY-SPEAKER: Now we will take up item nos. 15 to 18 together.

Motions moved:

“That the respective sums not exceeding the amounts shown in the
third column of the Order Paper be granted to the President of India,
out of the Consolidated Fund of India, on account, for or towards
defraying the charges during the year ending the 31* day of March,
2011, in respect of the heads of Demands entered in the second
column thereof against Demand Nos. 1 to 16.”

“That the respective supplementary sums not exceeding the amounts
shown in the third column of the Order Paper be granted to the
President of India, out of the Consolidated Fund of India, to defray
the charges that will come in course of payment during the year
ending the 31% day of March, 2010, in respect of the heads of
Demands entered in the second column thereof against Demand Nos.
3t09,11,13,15and 16.”

“That the respective excess sums not exceeding the amounts shown
in the third column of the Order Paper be granted to the President of
India, out of the Consolidated Fund of India, to make good the
excess on the respective grants during the year ended on the 31* day
of March, 2008, in respect of the heads of Demands entered in the
second column thereof against Demand Nos. 12 and 15.”
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MR. DEPUTY SPEAKER : Shri Harin Pathak. Only Shri Harin Pathak’s
statement will go on record.

... (Interruptions)

*3f} gRA UTe® (3rEweETe Td): #WEIGy, .. (aum)
MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 3.00 p.m.

14.03 hrs.
The Lok Sabha then adjourned till Fifteen of the Clock.E

* Shri Harin Pathak’s name was called by the Chair, but he could not speak due to

interruptions.


sahani
(Fd. by h1)
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15.00 hrs.
The Lok Sabha re-assembled at Fifteen of the Clock.
(Shri Francisco Cosme Sardinha in the Chair)
... (Interruptions)
15.0% hrs.

At this stage, Shri Shailendra Kumar and some other hon. Members came
and stood on the floor near the Table

MR. CHAIRMAN: Please go to your seats.
... (Interruptions)
MR. CHAIRMAN: Please go to your seats.
... (Interruptions)
MR. CHAIRMAN: The House stands adjourned till 4 p.m.
15.01 hrs.
The Lok Sabha then adjourned till Sixteen of the Clock.
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16.00 hrs.
The Lok Sabha reassembled at Sixteen of the Clock
(Shri Arjun Charan Sethi in the Chair)

... (cgagm)

RAILWAY BUDGET (2010-11), GENERAL DISCUSSION
DEMANDS FOR GRANTS ON ACCOUNT - (RAILWAYS), 2010-2011
DEMANDS FOR SUPPELMENTARY GRANTS — (RAILWAYS), 2009-2010
DEMANDS FOR EXCESS GRANTS — (RAILWAYS), 2007-2008 — Contd.

... (Interruptions)

16.01 hrs.

At this stage Shri Shailendra Kumar and some
other hon. Members came and stood on the floor near the Table

... (Interruptions)

MR. CHAIRMAN: Shri Harin Pathak. Only Shri Harin Pathak’s statement will go

on record.

(Interruptions) ... ~

2 TR uIow (SrEweEE qd): qUIURT HEIGT, § AU IFAR I ¥ oI WR I faaR

R TR ... (e )

MR. CHAIRMAN: The House stands adjourned to meet tomorrow at 11.00 a.m.
16.02 hrs.

The Lok Sabha then adjourned till Eleven of the Clock
OEuesday, March 9, 2010/Phalguna 18, 1931 (Saka).

* Not recorded


reporters
Friday, March 10, 2000/Phalguna 20, 1921 (Saka).
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